
,063 Pape1'$ Laid on the CHAITRA 3, 1888 (SAKA) 
Table 

Bwinell of the 
House 

(i1) The Jute (Liceni!1g and Con-
trol) Order, 1961 published in 
Notification No. SO. 538 dated 
the 10th March, 1961, under 
sub-section (6) of Section 3 
of the Essential Commodities 
Act, 1955. [Placed in Libra_ 
ry. See No. LT-2771j61.] 

NATIONAL PROJECTS CoNSTRUCTION 

CORPORATION 

• 
The Deputy Mlnister 01 Irrigation 
and Power (Sbrl Hath!): Sir, I beg 
to lay on the Table a copy each of the 
following papers:-

(i) AnI1ual Report of the National 
Projects Construction Corpo-
ration Limited for the year 
1959-60 along with the Audit-
ed Accounts add the com-
ments of the Comptroller and 
Auditor General thereon, 
under sub-section (l) of sec-
tion 639 of the Companies 
Act, 1956. 

(ii) Review by the GovernmPJlt 
on the working of the above 
C r ra ~ . [Placed in Li-
brary. See No. LT-2772j61.] 

lNcmENcE OF INDIRECT TAXES ON l'H¥ 

CONSUMER PRICE INDEX 

The Deputy MInister of Plannlnr 
UIcI Labour and Employment (Sbri 
L. N. Mlsbra): Sir, I beg to lay on 
the Table a note entitled "Incidence 
of indirect taxes on the Consumer 
Price ndex (A limited analysis) ". 
[Placed in Library. See No. LT_. 
277310q 

• 
1JMl. 

ESTIMATE& COMMITrEE 
Ht1NDRJ:D AND NINETUNTJI RD'ORT 

8.brI Dasappa (Bangalore): Sir, I 
be, to present the Hundred and Nine-
fLoenUl Report of the Estimates Com-

mittee on the Ministry 01 
Housing and Supply-The 
Hotels Limitled (Reports 
Accounts). 

11.05 bra. 

Works, 
Ashoka 
and 

BUSINESS OF THE HOUSE 

The Mlnlster 01 ParUamentarJ 
Halrs (Sbri Satya NaraYan SInba): 
Sir, with your permission, I rise to 
announce that Government busineN 
in this House during the week com-
mencing 27th March, will consist ot: 

(i) Further discussion and votin, 
of tr.'le Demands lor Grants 
relating to the Ministry at 
Home Affairs. 

(ii) Discussion and voting of the 
Demands for Grants in res-
pect of the Ministries of-

Works, Housing and Supply, Ir-
rigation and Power, Ex. 
ternal Affairs, Labour and 
Employment. 

(iii) General discussion on the 
Orissa Budget for 1961·62 on 
28th March. 

(vi) Submission of Demands on 
Account (Orissa) to the vote 
of the House. 

may also inform the House tha.t 
the Budeet for the State of Oriasa 
for 1961-62 will be presented on 
Monday, the 27th Maroh. 

Sbrl Sure.clraDatb DwlYed,. (]ten-
rapara): Are We to take It that the 
General Discussion on the Orissa: 
Budget will be held on 28th March? 

Sbrl Satya Narayan Sinha: Presen· 
tlltion on the 27th and General Dis-
cussion on the 28th. 

Sbrl T. B. Vlttal Rao (Khanunam): 
Only vote on account. 

Sbrl Satya Nara1U1 SiDJIa: ~ 
whole thing. We Want to fini.h the 
General Dieculaion and also vote on 


